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Pending appeals with Cuswons, Excise
and Gold (Controlj Appcllate
Tribunal

135. DR. NARREDDY THULASI
REDDY: will ihe Minisicr  of
FINANCE bec pliased 1o state:

(a) what is thce  total number of
appeals ‘pending witi  the  Customs,
Excisc & Gold (Controlj Appeluie
Tribunal ar present;

(b) thc number of appeals and stuy
petitions disposcd of during 1991-92; and

(c) what steps are proposed to be
taken for quick disposul of appeals in
the tribunals?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
RAMESHWAR THAKUR): (2) The
number of appcals pending with the
Customs. Excise and Goid (Conirol)
Appcllate Trivena! {CEGAT) as on
31.10.92 is 49,135

(b) Appeuls
disposed  of
under—

(i) Appcals : 6394

(i) Stuy petitions: 4896

(c) Amongst ihe steps teken tor early
disposal of appcals arer ‘buanching of
appcals involving similer issces, listing of
appcals disposablc on the basis of carlier
decisions of the Tribuial and Supreme
Court and crcation of zdditional Benches
for Customs, Excise & Gold (Conurol)
Appcllate Tribunal.
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Quantity of Narcotic Drugs Secized

136. DR. NARREDDY THULASI
REDDY: Will il Minister  of
FINANCE be pleascd o swie:

(a) what is the quantity of prohibited
narcotic drugs and psychotropic
substanccs scized and how many persons
including forcigners wcie arrested under
NDPS Act during the years 1990-91 and
1991-92; and

(b) what mcasures arec proposcd 1o
be taken for cffective prevention of illicit
trafficking in  narcotic drugs and
psychotropic sut ves?
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THE MINISTER OF STATE IN THE

MIN{STRY OF ©©iNANCE (SHRI
RAMESHWAR THAXUR): (a) (i)
Quan:ities of aarcotic  dregs  and

psychotropic substances scized under the
NDPS A 1985 duiing calender ycar
1990-1992 (in K2} wie w tollows.—

Drug szized 1990 1991 1992
upto

October

Opium 2114 2145 1585
Morphine 6 6 27
Heroin 2185 622 1034
Ganju 29050 52633 41290
Haskish 6388 4413 5024
Mcthaquslone Jidl 415 w72
Cocaine 100 0330

(Figures for (¢4 are provisional)
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Closure of Sinall Scale industries duc to
vesource crunch and credit squeeze by
Banks

137. SHR! V.
Will the Minister
plcased to state:

NARAYANASAMY:
of FINANCL be

(a) whether it is a fact that a large
number of small scale industrics are
closed bccause of the resource crunch
and credit squecze by the Nation»' cd
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Banks; and

(b) whether it is also a fact that the
banks are not advancing loans to small
scale industries inspite of the RBI panel
recommendations?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
DALBIR SINGH): (a) and (b) No, Sir.
Rescrve Bank of India (RBI) have
reported that the credit restraint
measures introduced by them were only
for a limited period from 9.591 to
30.9.91 and were applicable to the
borrowers enjoying aggregate working
capital limits of Rs. 1 crore and above.
Nevertheless banks may, in some cases,
have imposed some seclf restraints in
extending credit due to their over-
extended position. RBI has, however,
advised the banks not to disrupt credit
flow to the priority sector including small
scale industries.
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